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0 R D E RfOrali

Hon'ble Shri P. T. Thir uvsnqagiam, i^embsr(A)

1. Thes applicants are uerking as draugtsman in Delhi Callega

of Engineering from different periajis. The applicants are

comparing their cases uith draughtsmen uerking in Pelytechriics

under the same administration namely Delhi Administration.

It is thsir case that prisr to 1970 the scales ef pay uere

the same. But subsequently for the firaughtsmen working in

pQlytechnics the seals of pay uas getting revised mere eften

than for ths applicants uarking in the Delhi College of

Enginsering. Se much ea at the time ef filing this lOA-

the draughtsmen in Polytechnics have been provideel uith

pay seals of Rs, 1640-2900 uith a selectisn grasle sf Rs,2000-3200

..2/



. -2- _

whereas the applicants have been given ©nly the pay scale af

Rs, 1600-2650e This DA has bsen fileai alisging discrimination

'jhich is against article 14 and 16 of the Canstitutian of India

and prayis^far directiens t© the responaients ta grant the sams
pay scales as applicable ts the draughtsmen uisrking in Pelytechnics

in Delhi Administratisoe

2, The Isarned cGunsel fer the applicants mainly rslisd on

the fellouing groundss

(i) Regaraiing qualificatien for .s^raughfismen uerking in
Dslhi C&llege oT Engine sr ing^ ha s been stipulated as 3 years
State B©ar!^ Diplam.-a uith 3 years prQfassitinal experienca

uhereas^thffi pest ef draughtsmen in Polytechnics this
stipulatisn is 3 years diploma uith 2 years professional

experiancB. Als© the respensibilities attached te the

tijs sats 0f pasts are cemparsblg OR as per the applicants

even msrs stringent than those of the draughtsmen attachsii

to the P©lytschnicso

(ii) Delhi College ef Engineering is a... technical institutisn

0f a much higher status than the Pelytechnica in Delhi

Administratian. The supperting technical staff sheulri

as 3 cerBll^ry have atleast equal status uith similar

staff in louer technical institutions,

(iii) It is nest enly the applicants but wven the institutions

uhere they are uorking as usall as Delhi Administration hag!

felt 4hat there shgjuld be parity and an a number of ecc^sions

recammendatiens had been mas^s by the Delhi Administration

t£ the Department ef Eilucation its the Ministry sf Eoiucation

far the grant sf similar pay scalss, Sueh rscammsndatiGns

uere sent by Qalhi Administratien in the years 1979,- 1982 etc.

(iv) The tuis cadres of cJraughtsmen in Delhi Callegs ef

Engineering and Pelytechnics are CQntrsllsd by ©ne empleysr

namely Delhi Administration and it usuld be discfiminatary

if there is aa anesmely in the pay scales^

3, The learned counsel for the respondents argued that the

nature sf duties ta be perfered in the tue sets of institutions

is different and are net comparable. The rsvisian in pay scales
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for fliraughtsmen in Pslytschnics haii taken place bas®!^ sn the

merits sf the situation ana! this by itsslT Mess not entitle

the fliraughtsmsn in the 0el6i Cellege ef Engineering ta claim

parity. It is further auerred that there is mere stress

an practical training in Pclytechnics than in the degree

cGllsgas and henca the tus pasts althsugh having similar

nemenclature have dirfercnt thrust an practical training.

It is the draughtsmen ®f Polytechnics who psrferml^ more

strsnaus duties than those af ethsrs. It is alse menticned

that bassG? an rscsmmenjdati cns^thej pay scales ef ths tusc

grtiups Ljhich uiere 425"700(fBr draughtsman in Delhi Calls ge

op Enginssring) enai 55D-900(for drauhtsmesn in Psly tsschnics j

usre rs-csnsidsre d e^nfar the siraughtsmsn

in Delhi Cellegs ef Engineering^ i-he seals uas upuar^ly

raised te Rs,550-750 uith effect frem 22,4.85. Uith the

introduction of the feurth Pay, CcsmmissiKn SG^ales f r am 1,1,86
/

the squatesi scalas uere Rs, 1640-2900 and 1650-2650 respisetiuely

far th^ tws groups. Hsncs it cannet be argueii that the

ease of the draughtsmen bslcnging te Delhi Cellege ef Enginsering

was nsver csnsigltsrsri.

4. Having ,,heard both the eounssl us nate that the technical

status af the Delhi Callage of Lngineering is higher than

that «f Pelytobhnics uhich impart>®nly a diplsima degrse

uhereas the fQrmer instution^ leads ts aiagree in Enginesring.

It is alsB ssen that the racruitment qualifications f&r

draughtsmen in Dalhi Cullego ^f Engineering are slightly

mere stringent in that thrae years pr»eessi6n8l experiencs

is stipulated as against 2 years f^r draughtsmen in Pelytschnics.

As regards the duties and reap ensibilitie^ fr om the chart

attaches! as Annsxure R-I ts the csunter filed by the. rsspcsndents

this Tribunal is not in a pasition evaluate the relative

quantum cf respsnsibilities ner is it sxpected of ths Tribunal

ts inelulgs in such s.j) axsrcise.
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5, Csurts ha\ya been gsnsra lly ' helsiing that it is far ths

aslministra tian ts dseide tha quBstion uhathsr tu® pests which

appsar similar shoulf^ carry aqual pay, keisping in v/isu the

duties and resp snesibili ties thert:®f,

6, Uniesr the circumstances ef ths easts, it usuli be Tit and

prepsr te issue snly the fslJenjing iiir sctiens;-

'•Tha applicants may make sut s reprasentatien with

regarsl ts pay scales and submit the same ts the

respiansients within tw® msnths ef this Driar. Ths

respQH^snts are'dirsctad ta dispcs. cf ths repregsntatien

.•i-within six msnths after thss receipt sf the sams, ^uly
taking inte accesunt the uarisus points raiseii in the

ReprBsanetatienj, by » rsaasned erJar."

7, Uith this directien, ths above OA, is dispessii sff,

Ne Gssts.
\

. f.J.

(P»T, THIRUUc.NGADAri) -y ROY)
f1«n,bsr(fl) PlemborO) •
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